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Bangladesh Govt, to arm with India to resist fencing 

of Border by India 
Bangladesh Rifles, the counterpart of the Lndian  

Border Security  Force,  has 
reportedly picked and trained men for the secret 
force a(; a camp in Nov. last year. 

The villagers, chosen for their physical fitness, 
were later armed with .303 and self-loading rifles. 
The new force will work under the Bangladesh 
Rifles, reports say." 

Not only this, they are aiso .thinking of 
constructing watehtowers along the border. The 
Government of India declared that they would go 
ahead with construction of the border fencing. But 
the moment the Bangladesh Governmeat objected 
to this border fencing, the work was stopped by us. 
ln the meantime, tha Bangladesh Government is 
acting in a manner wnich is yery much 
objectionable and detrimental to our country's 
interest. The border fencing which the Government 
of India: .have promised to erect must be started 
forthwith. It should be noted that the Bangladesh 
Government has nothing to do with our work on 
border fencing. Because we are erecting k within 
onr territory. W« are not transgressing their 
country- territory and whv they should object to 
this work. From this it is very clear that the 
Bangladesh Governrnent is interested in pushing 
out their surplus population to the neighbouring 
States in India. That is why the North-Eastern 
Region is facing serious problem of infiltration . 
The Government of India should not be cowed 
down by their objection. Instead, we should go 
ahead with the construction work. 

The Government of India has at solved the 
foreign t nationals issue in Assam. It hag even 
failed to check fresh infiltration of foreign 
nationals Although tho people in Assam have 
launched a movement for deportation of fore-igft 
nationals, nothing has been done se far. In fact, the 
Government of India have promised to solve it by 
detecting and deporting the foreign nationals   wh« 
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fThe Deputy Chairman in the Chair] 
the Bank. But they were all helpless in view of 
the robbers being armed. There is not the first 
case of bank robbery irt Delhi. There are tWo 
more reports of bank robberies in the last ten 
days in rnc Capital. On the 9th March, the 
Cooperative Bank in Daryaganj was looted 
and the robbers took away Rs. 6,000, 
jewellery and watches after attacking the staff. 
On the 4th March, in the Anand Niketan 
Branch of Union Bailk 0f India, looters 
decamped with Rs. 45,000. Not a single 
culprint has been arrested so far. Though the 
Delhi Police claimed to have found some 
valuable clues, the Police Commissioner was 
compelled to announce a reward of Rs. 
10,000 to any persoa providing information 
about the robbery on Thursday last. 

In the last three months, many bank 
robberies have taken place in different parts 
of the country like Faridabad, Chandigarh, 
Kohima and many other places. Also in the 
last one year. Mainly the nationalised banks 
have been the target in the robberies. All 
these incidents have shaken the confidence of 
the public and depositors because of the 
failure of the Government to arrest the robbers 
and give protection to the bank staff. Tho 
Government has not been able to **** 
effective steps to prevent them in the last one 
year- h is, therefore, a serious matter of 
national importance. I would, therefore, 
request, through you, the hon. Homo Minister 
and- the Finance Minister to make a statement 
in the House and take the House and the 
country into confidence on what effective 
steps they are going to take in checking the 
menace in future. 

Reference to the plight of    quarry wor-
kers in Delhi   and Faridabad 

 


